
Jammu and Kashmir Pottution
ControI Committee

Chairman.spcb@jk.gov. in

mernbersecy-jkpcc@jk.gov. in

0191 -2472881,2476925

Parivesh Bhavan, Forest Comptex
Transport Nagar, Jammu, 180 006

Sitk Factory Road

Rajbagh, Srinagar, 190 008

The Consuttant Judiciat,
Hon'bte NationaI Green Tribunat,
Principat Bench,
New DeLhi.

No:- JKPCC/NGT/o A}s3t2o25/ I B S1 Dated: fiot-zoza.
Sub:-Affidavit on behatf of Jammu & Kashmir Pottution Control Committee

Pursuant to Hon'bte National Green Tribunal Order dated 10-04-2026
passed in OA No. 693/2023 titted "Pottution Control Boards are the
Weak Link" Appearing in Deccan Herald dated 24-10-2023,

Sir,

ln comptiance to the directions of Hon'bte NationaI Green Tribunat Order

dated 10-04-2026 passed in OA No.693/2023 titted "Potlution Controt Boards

are the weak Link" Appearing in Deccan Heratd dated 24-10-2023, the affidavit

of the J&K Pottution Contro[ Committee is submitted herewith.

It is therefore, requested that the affidavit may kindl.y be taken on record

and ptaced before the Hon'bte NGT for consideration.

Yours faithfutty,

Enct:- As Above

^l;,----
(Dr. R.'@ppinath) IFS

Memb[f Secretary
J&K PCC
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ln the matter of News ltem titted "Pollution Control Boards are the weak link"Appearing in

Deccan Heratd dated 2411012023

BEFOBE THE HON'BLE NATIONAL GEEEN IRTBUNATNE]U DETHI PRINQIPAL BENCH

ORIGI NAL APPLIEATION NO. 6931 2j23

AF F ]DAV IT qN 
-BE HALF O F JAI{MUILKASHMTB?O LLUTI O N CO NT RO L C O M M ITTE E

1. l, R. Gopinath, S/o Mr. K. Rajamanickkam, aged 48 years presentty posted as the Member

Secretary of J&K pol,tution Controt Committee (J&K PCC) do hereby sotemnty affirm and

dectare as under:

2. That, pursuant to the Order of Hon'bte Nationat Green TribunaI dated 10'h Apri[ 2026 in the

above Originat Apptication, I hereby submit an affidavit on 06-07'2026.

3. That, as per the above-mentioned Order of Hon'bte Nationat Green Tribunat, att SPSBs/PCCs

were directed to take expeditious steps to ensure that requisite facitities area created &

vacant posts are fil.ted up, and to fite a response aff idavit within four weeks.

4. That, pursuant to the Order of Hon'bte NationaL Green Tribunal dated 10-04-2026, response

Affidavlt as per the tatest position as on 06-07-2026 is hereby submitted as under:

A. Steps taken to Strengthen the taboratories:

1. The J&K Potl,ution Controt Committee has atready procured an Atomic Absorption

Spectrophotometer (AAS) for its Srinagar Laboratory. The instattation of this instrument

witt significantl,y enhance the anatyticat capabitities of the Water and Air Laboratories,

enabting them to anatyze and monitor an additional ten parameters, inctuding heavy

metats.

2. That, the procurement of various other equipment for the Air, Water, and Microbiotogy

Laboratories functioning at regionaI offices Jammu and Srinagar is currentty under

process and the funds have atready been earmarked for the purpose atong with the

T+r€
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B. Status of fitting of vacant posts: (After Creation/Re-structuring of posts in the Jammu &

Kashmir pottution Controt Committee via Government Order No.: 46-JK (FST) of 2026

Dt:2OlO2l2026.
The timetine bY

which the vacancy
witt be fitted (in
months)

Action Taken
(Approvat of the
Govt., Engagement
agency,
Advertisement, Exam

date etc.)

Detaits of current vacancies
in number

Current
Vacancy as
of June 2026

Status of
Sanctioned

Posts in
Number

Fitted Posts
as of June

2026

Category ol post

,Q out of 28 vacant posts

in the Scientific Cadre,
. Setection process

for 13 posts has

been compteted,
and CID verification
is currently
underway. (Scientist

'A'- 03 Posts
&Laboratory
Assistants-1 0
posts).

Setection Process
for 04 posts of Junior

Scientif ic Assistant
is at advanced
stage.

a) Direct

38b) Promotion

c) Deputation

2b bt)92a) Scientific

o2a) Direct
aab) Promotion

c) Deputation

90 24111b) Engineering

18a) Direct

b) Promotion 32

09c) Deputation

127 (o
186c) Administration

Subject to
Government
approvat, the
vacancies shatt be

fitted at the

ea rtiest.

149243 149389Totat
a) The J&K Pottution Control Committee has

signed a Memorandum of Understanding
(MoU) with the Centrat University of Jammu for

undertaking Source Apportionment study of
Ambient Aerosols in the Non-attainment Cities

of Jammu and Srinagar. Pursuant to this

cottaboration, a facitity titted Himatayan

Aerosot Research lnstrumentation (HARI) has

been estabtished within the campus of the

Centrat University of Jammu. The facitity is

equipped with advanced instrumentation for

aerosot monitoring, sampting, and anatysis

and the J&K Pottution Controt Committee

utitizes the services of this tab from time to
time in connection with air quatity monitoring.

b) A totat of 46 workers has been engaged in

outsourcing for NationaI Air Monitoring

Programme (NAMP). Further, 20 supporting

staff have atso been engaged to support the

regutar staff. ln addition, 25 vehictes atong

with drivers have been outsourced and

deptoyed across att District Offices of J&K

Poltution Controt Committee.

Court
Jlnlto

d) lnterim
arrangements
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Verification

l, the deponent do hereby verify that the contents of the above affidavit are true and correct to

the information derived from the documents avalLabte in the office and according to my

persona[ knowtedge and bel.ief.

T. P.
ilO?ARY PUBLTC
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